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MINISTRY OF flNANCB (SHRI 
lANARDHANA POOJARV) : (a) aDd (b). 
ID ill report for the ,car 1986. tbe Inter­
national Narcot1cl CoDtrot Board (I .. N.C.B.) 
bal obaerved tba' • ... Imrl data suaelt tbat 
opium i. .110 JlIicltly t,atBcked maiDl, 
IDtemallyaDd tbat • portloo of tbo drua fa 
diverted from tbe licented arp_IDI areas". 
Tbe Internal seizur. of opium do Indicato 
tbat tbere is lome leakaae of opium Crom 
tbe licensed IrowiQI areu. However. lucb 
leaka,I bal beco iosi,Dificaot and i. Jess 
'ban ODe per ceot 01 'tbe total licit produc­
tion of opium in tbo country. The 
ooforceoxot macbinery iD tbe IrowiOl are •• 
bas been leared up and tbe preventive 
mcasurca have beeD rurtber tiabtcoed. 
Besidel. witb tbe enrorcement of tbe 
Narcotic Drup and PJlCbotropic Su> 
It.~ R utes, 1985. diversion 01 opium by 
tbe licensed cultivators to illicit channels 
bas been liable to a deterrent punishment 
(or a minimum term 01 10 year. and Rupees 
one lakh fioe tstendabae to 20 years 
"IOfOUI imprisonment and Rupees two 
lakb fioe, on paf wilb other traffickin& 
off::oces. 

[ Translation) 

CleanlDI of Caaltl Riter ia Kanpar 

2422. SHR) lAGDJSH AWASTHI : 
Win tbe Mto15ter or BNVIRONMENT AND 
FORESTS b:e pleased to stlte : 

(8) tbe outlines of tb,o. schemes ror 
Oanaa c'esnina and tbe apncies wbicb will 
implement them at Kanpur with time 
acbedules; and 

, (b) whether work has already been 
started 00 any of tbe schemes if 10, tbe 
details thereof and tho time by wbich these 
acbemci are ItL.,ly to be completed ? 

THB MINISTER OF ENVIRONMENT 
AND FORESTS (SHRt BHAJAN LAL): 
(a) The follo",iol ICbcma ba. been identl· 
fied for taldoa up UDder Gaop ActioD Plall 
at Kaopur : 

• 
(I) RtGOvatioD of sew_se pumpioa 

,tatioa. Jajmla aDd I.yma of 
ioterccptiDI .ewer. ri.iDI main 
etc. 

(U) Tbe c1eaOiD, of IrUD k aDd maiD 
IOWCr. 

(iii) Tappio. of nalaa. 

(Iv) J olearal Sanitation scheme for 
Ilj~u area. 

(v) Sewaae treatment plant (capacity 
130 million litrea per day) 

(vi) Construction 
toilets. 

of Community 

(vii) Construction or electric creme .. 
lorium. 

(vUi) River Front Development. 

(ix) Low Cost Sanitation. 

(x) Micro Jevel jnten.ive monitorin& of 
water qoality parameters. 

Tbe schemes will be implemented by 
U P. Jal Nigam, Kanpur Nagar Mahapalika. 
Kanpur Jal Sansthnn. and U P. Pollution 
Contro1 Doald. 

The schemes are expected to be 
c("lJlpleted by the end of March. 1990. 

(b) Execution of the following schemes 
bas commenced : 

(i) Renovation or sewage pumping 
station, Jajmau layiog of Intercept­
iDg sewer and rising main-sanc­
tioned cost Rs 1 64 crores. 

(ii) Cleaning of trunk and maio s-:wer 
Rs. 0 47 crores. 

(iii) Tapping of nalas Rs. 0.29 crores. 

(iv) Micro level intensive monitorin& of 
water quaJity Rs. 0.09 crore. 

Total Rs. 2.50 erores 

In addition (he scbcme for construcrion of 
community toilets at a cost of Rs. SO lakhs 
baa beeD clearod • 

Tbne scbemos are expected to improve 
tbe convoyance of seW8ae and divenioD 
away from tbe river. 

Tbese scbemes are expected to be 
completed by Marcb, 1988. 
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Seizure of Documeftb for Gold Disposal 

2423. SHRI BANWARJ LAL PURO­
HIT: Will tbe Minister of FINANCE. be 
pleased 10 state: 

(8) whether the Economic Intelliacncc 
Bureau bas recently seIzed documents on 
Bold disposal durin& raids conducted on tbo 
premises of smuagters and disposal ageots in 
Bombay; 

(b) if so, the dc.tails of tbe documents, 
unaccc)unted gold and jewellery seIzed 
during thc raids; and 

(c) the actioQ cootcmplclted by Govern­
ment against tbe smugglers aDd agents 
concerned 1 

THE MINISTER OF STATE IN THE 
· MINISTRY OF l'lNANCE (~HR' 

JANARDHANA POOJAkY); (a) to (c.:). 
On 10.2.1987 an vperattou under tbe \:.uuc-

. name 'Kbukhn9 war orgalllscJ at Bombay 
by the Economi~ lou:lIlgencc Bureau In 

close co-ordination witb the Directorate of 
Revenue Intell!gence, Cu~torns authonltes 

and local police. Severa) premises uf gold 
smugglers aod disposal agents wc(e searched. 
As a result, IOcrimiodlang do~umeofS like 
loose sllpsj:,hects of p tper, note b')oks and 
memo pads prima-fiu'ie indicatiog 
clandestine traosactll os of ab,)ut Rs, 12.17 
crores in contraband gold were r:covered 
and eeized. Further, a c{uJe gold piece 
weighlog 16 grdmm\!s and a glJld sovereign 
weighing 8 grammes, Indian currency 
amounting to Rs. (1.45 takhs. belie\'ed to 
be the sale pro ... c!d:; of contraband g:Jld, 
US S .320. bearer cheques and otber 
incriminating docurr.ents were al,o seized. 
A bullet proof jacket WJS ah,o found and 
seized. As a foUow-up actloo one bank 
account was f(('zen. 10 this connection 
7 persODS were arrested wbo have now b:en 
released on bail. As tbe case is under 
investigation it will oot be desirable in tbe 
interest of effective investigations to disclose 
further details at tbis stage. However, 
fuUeu effect of the rigours of law will be 
brou&ht to bear on those found guilty. 

Loans gifeD tq Urban Poor by 
Nationalised Banks 

2424. SHRI TEJA SINGH DARDI : 
SHRI BALWANT SINOH 
RAMOOWALIA : 

Wr'tten AIUW,rs l44 

Will tlao M ~it'r elf FINANCe lM 
pleased to state: 

(a) tbo Dumber or penODI ia Dellti wbo 
applied for 10aDi uDder Self-amp'o,moDt 
PCOIJramme for urba .. p~ ~: 

(b) tbe number of persons out of tbem 
who have been liven loaDS 10 far; aM 

(c) the number of tbe persons who arc 
rcpayina tbeir Joans ? 

THE MINISlER OF SrATE IN THE 
MINISTRY OF flNANCB (SHRI 
JANARDHANA POOJAR Y): (8 I to (c). 
As per 'be informalion available from 
Reserve Bank of IndIa. 1,20,201 applica­
tIons were received by the Conuniuce of 
Hankers uader the Self-Emplo)'meOI 
Plogralnme for U,ban Poor (SEPUP) alainsc 
'he targee of 20.650 ID the Unton Territory 
of O..!lbi. A'S on 28th February, 1987, 
] 6.749 applicatIons were sanctiooed loans . 
It IS too early to make any ahC"S5ment of 
repayment performance since under the 
programme it js 10 COQlmen~e after a ,raw"C 
period of 3 months. 

PerSOD. Aut.ced under COFEf03A. i. 
Gf.)a 

2~l5. SHRI SHANTARAM NAIK: 
\Vlll the MlOhter or FINANCE be pleased 
to stat¢ : 

(a) the number of persons arrested 
under COFEPOSA aDd chi number of 
persons released hy the COFEPOSA Board/ 
Courts in tbe Union Territory of Goa, 
Daman and Diu dllrioa 'be Jast two 
years; 

(b) tbe number of prosecutions flIed 
under Customs ACI. tbe Dumber or eases 
which concluded in COOViClions in tbe Union 
Territory of Goa. Daman aDd Diu durioa 
tbe last two years: aDd 

(c) the Dumber or arre!t. made under 
COPEPOSA aDd tbe Dumber of arrel" 
under CUitom. Act durina tbe laat two year. 
in the couDtry 7 , 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) the 
number of, perlODI dotaiDed aDd rei"" 




